
Zenica Cars India Private Limited

Date of Commencement of Liquidation 25-Apr-25

List of Creditors as on 15-Oct-25

Annexure - 7

Date of 

receipt

Amount claimed Amount  of  claim 

admitted

Nature of 

claim

Amount 

covered by 

lien or 

attachment 

pending 

disposal 

interest

Whether 

lien / 

attachme

nt 

removed

? 

(Yes/No)

Amount 

covered by 

guarantee

Whether 

related 

party?

% of 

voting 

share in 

SCC

1
Recycling 

Cube
  - 1,62,00,000.00 1,62,00,000.00 Unsecured  - No  -  NO 0.57  -  -  -  -

No claim has 

been received. 

Accordingly, 

claim 

submitted 

during CIRP 

has been taken 

into 

consideration 

in the course of 

the liquidation 

proceedings.

2

Imperial 

Auto 

Industries 

Limited

  - 78,66,654.00 78,66,654.00 Unsecured  - No  -  NO 0.28  -  -  -  -

No claim has 

been received. 

Accordingly, 

claim 

submitted 

during CIRP 

has been taken 

into 

consideration 

in the course of 

the liquidation 

proceedings.

3 M/s Oasis   - 1,53,40,000.00 1,53,40,000.00 Unsecured  - No  -  NO 0.54  -  -  -  -

No claim has 

been received. 

Accordingly, 

claim 

submitted 

during CIRP 

has been taken 

into 

consideration 

in the course of 

the liquidation 

proceedings.

4
M/s Sahil 

Auto Fuels

  

01.09.2025 
1,17,718.00 0.00 Unsecured  - No  -  NO  -  -  - 1,17,718.00  -

Claim has not 

been admitted 

as it was 

submitted 

beyond the 

prescribed time 

frame. Further, 

no claim was 

submitted 

during CIRP.

₹ 3,95,24,372.00 ₹ 3,94,06,654.00  -  -  -  -   - 1.39  -  - 1,17,718.00  -  -

Remarks, if 

any

Total

Other stakeholders, if any (other than financial creditors and operational creditors)

Sl.

No.

Name of 

creditor

Details of claim received Details of claim admitted Amount of 

contingent 

claim

Amount 

of any 

mutual 

dues, 

that may 

be set-off

Amount of

claim not 

admitted

Amount 

of claim 

under 

verificati

on


